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Title: The motion for consideration of the Apprentice (Amendment) Bill, 2007. (Motion adopted and Bill passed).

MR. SPEAKER: Now, we shall take up item no. 23. Shri Oscar Fernandes.

...(Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI OSCAR FERNANDES): Sir, Ibeg to move:

"That the Bill further to amend the Apprentices Act, 1961, as passed by Rajya Sabha, be taken into consideration. "

...(Interruptions)[R4]

MR. SPEAKER: The question is:

"That the Bill further to amend the Apprentices Act,1961, as passed by Rajya Sabha, be taken into consideration."

The motion was adopted.

...(Interruptions)
MR. SPEAKER: The House will now take up clause by clause consideration of the Bill.
The questionis:
"That clauses 2 to 4 stand part of the Bill."
The motion was adopted.
Clauses 2 to 4 were added fo the Bill.
Clause 1, the Enacting Formula and the Long Title were added to the Bill.
SHRIOSCAR FERNANDES: Sir, Ibeg to move:
"That the Bill be passed."
MR. SPEAKER: The question is:
"That the Bill be passed."

The motion was adopted.

* Published in the Gazette of India, Extraordinary, Part-ll, Section-2 dated 7.9.2007
...(Interruptions)

MR. SPEAKER: The House stands adjourned to meet againat 2 p.m.
12.16 hrs.

The Lok Sabha then adjoumed till Fourteen of the Clock.



The Lok Sabha re-assembled at Fourteen

ofthe Clock

( Mr. Deputy-Speaker in the Chair)

A s g (FERTSIer, RER) @ SUTCHeT FEICT, HH Aol ST gl T Al QT | H 3 fAdest T T § o Feel
F e et & STIRTr Stret & foiw =<l ot W §1...(ITUR) (@are-galed & AiFAfed w61 [3har I:T1) & T AdeeT el
TR & 3R oY TRET0T AR g ... (STIUA)

3UTERT HQGH : IE ATl RS 3 afe] S| T FIAT 5§ AT
a€|(cFade)

MR. DEPUTY-SPEAKER: Now, the House will take up ftem No.25.

Shri Rajiv Ranjan Singh 'Lalan'.

...(Interruptions)

W, RS FAR AT : HGle, Tg Teol H HIAT §| Tg Heol N HTAAA ¢ Teh aR Tuled FA S 7 a1 37 amm, e
3% 91, TcaT T TgATd 8F -] Tgel TcaT I Ul Fa1U 3R ... (STaH)

ANt T Torer T o (FIERM) : ARET, ST 139 MY A gam, o & H ater arem| faar g3d & ST A 3w H F &
TRl § ... (CTIUIA)

14.01 hrs.

(At this stage, Shri Ashok Pradhan and some other Hon'ble

Members came and stood on the floor near the Table)

IYTETRT ARG : 31T @i 8 ST
...(Interruptions)

MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at 3 p.m.

14.02 hrs.
The Lok Sabha then adjoumned till Fifteen

of the Clock.



The Lok Sabha re-assembled at ten minutes past Fifteen
of the Clock.

(Dr. Laxminarayan Pandey in the Chair)

MR. CHAIRMAN: tem No. 27 = Shri Jai Prakash

15.10A% hrs.



